CENTRAL ADMINSITRATIVE TRIBUNAL
MUMBAI BENCH, MUMBAI.

C.P. 36/2003 IN
ORIGINAL APPLICATION NO: 814/98

TRIBUNAL'S ORDER DATED:7.3.2003

{Per K.V. Sachidanandan, Member (J)}

Mrs., Neslima Gohad with S$hri $S.H.Saxena counsal

for the applicant.

Tt iﬁéointed out that the order of the Tribunal
dated 25.1.1992 and a Review has been fTiled and the same
has been r&jected on Z28.5.2002. No action has'bean taken
by the r&spondenté, The present patiticner is tThe legal

heir.

Issue notice to respondent No. 2 , $hri Hari
Unival, Engineer-in-Chief ang respondent Mo.d, Maj. Gen.
J.F. Dhaliwal, Chief Ergineer in the 0A, returnable
withiﬁ four weeks, For the present presence of alleged

contemnor is awxempited.

List the case on 11.4.2003%.
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